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Per Mr. B.V.Rao. J 

Ld. Counsel fr both sides, present... 	 . 

The Ld. Counsel for the applicant subrnitte.d that the prayer of the. 

applicant had already been granted. 	 , 

Hence the matter is dismissed being infructuous. No costs. 

MEMBER( ) 	. 	. 	 . 	 MEMBER(J) 


